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ORDER
(DATE OF HEARING 30.12.2003)

Heard Shri R.K. Mehta for the petitioner. Admit.

2. In view of the wider implications of the issues raised in the petition, we direct that
the state utilities and the Regional Electricity Boards in all the five regions be impleaded
by the petitioner as respondents. The petitioner is directed to file the amended caused

title of the petition.



3. We further direct the petitioner to serve a copy of petition on respondents
(including the newly impleaded respondents) along with a copy of this order, by
5.1.2004. List this petition for hearing on 27.1.2004. The respondents may file the

replies before the date fixed for hearing. IA may be listed along with the main petition.
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